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is suspected between one   exporter 
and   the  Inspection Staff  of   the 
Textile    Committee has      been 
detected. 

(b) The approximate value of 
goods involved is Rs. 6,71,020/-. 

(c) The matter has been referred 
to the C.B.I, for necessary action 
under law. 

(d) The export firm involved M/s 
Aniskumar & Co., Bombay. 

Export Pact of Iron Ore with 
Japan 

2538.   SHRI PYARELAL 
KHANDELWAL : 

SHRI ASHWANI 
KUMAR : 

SHRI JAGDAMBI 
PRASAD YADAV : 

Will the Minister of COMMERCE 
be pleased to state : 

(a) whether the earlier proposal 
to have a long-term export pact of 
iron ore with Japan has been called 
off ; and 

(b) if so, what are the reasons 
therefore ? 

THE DEPUTY MINISTER IN I 
HE MINISTRY OF COMMERCE 
(SHRI P.A. SANGMA) : (a) No, 
Sir. 

(b)   Question does not arise. 

  


